
OFFICE or Tl-IE Cl-IIEF JUDICIAL MAGISTRATE: wast DISTRICT: TIS I-IAZARI corms
DELHI

MODIFl_CA'l'lON IN DUTY __RQS_TER OF__JLlDlCI/kl. ly[_!_\__G1_$:I'_l§A'I‘E FIRST CIJ\§S_

FOR Tlili MONTH OF AUGUST -2026

Pursuance to the order No. 33/Dl-lC/Gaz.IlB/G-7/V1.E.2(a)/2026 dated 01-08-2026 of
llon’ble High Court of Delhi for postings and transfers in the Delhi Judicial Services and request of
Ms. Chhavi Bansal, Ld. JMI-‘C(Mahila Court)-04, West District, Delhi (Duty Magistrate on

17-08-2026) for exchange of her duty, the following modification in the Duty Roster of Judicial

Magistrate First Class, West District, Delhi for the month of August~2026 [reference No 1559-

1605/CJM(West)DR/2026 Dated 17-07-2026) is being made:-

Sr. Name of the Judicial Magistrate First Class : Working Holiday \ Room l
days ll5 Z9

,, ,_ \~,u___...__.._.- _.. .i____.._.___..__._._ _. .__i__ ____i___ .1_ 1- .._._ .__.l.,._,_‘ -. i _

Q 01 ‘Sh. Anshul Singhal, ta. JMFC-04 17-os-2026 i
1 R/o Flat No. 706, KKD Judicial Residential Complex, Type-IV,

Karkardoom Delhi 110032 _
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 -

Ms. Chhavi Bansal, Ld. JMFC (Mahila Court- 04) 18-08-2026 ‘;
5R/o Fla: No. A-23, Saket Court’s Residential Complex New ,1 ,
!Delhi 110085 l l ‘

L05 lMs. Deeksha Madaan, l.tl._:ll\;l_l";EI?l\ll_33‘lfi8 Court) -05 _ W T W 77-.—H_‘l‘-23'o8'2026 3 A A
l ‘R/0 I-I. No. 517, Sector- 29, 1-‘aridabad, Haryana 121008 , (Sunday) ;

O0 tn5U3N

.___...i..|_A,____..a

Rest of the conditions shall remain unchanged in the Duty Roster of Judicial
Magistrate First Class, West District, Delhi for the month of August-2026 (reference No 1559-
1605/CJM(West)DR/2026 Dated 17-07-2026). .

C131 Magistrate
West D‘ trict, Delhi

Na..ZQ.Z.l.1.2QI(1....cJmn/vest)/1>R/2026 Dated, Delhi the .-:8.:2.0?»6
Copy forwarded for information and necessary action to:-
0]. The llon'b1e Registrar General, lligh Court of Delhi, New Delhi

Through Ld. Principal District 8: Sessions Judge, (West),Delhi
02. 'I'he I.d.Principal District 8: Sessions Judge, (I-IQ), Delhi
03. 'l'he I.d. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi

05. The I.d. officer Incharge, Pool Car, 'I‘is 1-Iazari Courts, Delhi
06. 'l'he I.d. CJM, all District, Delhi/New Delhi,
O7. The Ld. ACJM 8: All Ld. Judicial Magistrate First Class West District, Tis ilazari Courts,Delhi.
08.'Il1c Director of Prosecution, Tis Iia'1.an' Courts, Delhi. -
09. The Commissioner of Police, Delhi
10. 'I'he l G (Prison), 'l'ihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, Tis llazari Coors, Delhi
12. 'l‘he Supdt.Jail, New Delhi/Lock-Up Incharge, '1‘is llazari Courts, Delhi
13. 'I'he Admn. Officer[Judl), l-Iindi Department, R. No. 237, Tis llazari Courts, Delhi -‘- '
14. l.aw Officer, Tihar Jail, Delhi/New Delhi.
15. I-‘or Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 254, 'I'is 1-Iazari Courts, Delhi.
17. ‘the Care Taking Branch (liq) & West Tis I-lazari Courts, Delhi
18. 'l‘he Reader to the court of undersigned.
19. The Cash Branch, West District, Tis Ilazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file
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West District, Delhi
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